Annexure-6

Name of the corporate debtor: KARPAGAM SPINNERS PRIVATE LIMITED; Date of commencement of liquidation:22.02.2018; List of stakeholders as on: 18.03.2021

List of operational creditors (other than Workmen, Employees and Government Dues)

Details of claim received Details of claim admitted
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Principal amount
Rs.20,22,344/- claimed as per
the certified copy ledger
account and agreement of
conversion admitted and
classified under section
1266597 53(1)(f) of the IBC,2016 as
any remaining debts and dues.
As per the agreement of
conversion there is no clause
for claiming interest for delay
in payment, hence the interest
Rs.12,66,597/- not admitted.
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